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Thursday, the twentieth day of January, 1994 

MR. N. DHARMADAN MEMBER (JuDICIAL) 
MR. • KASIPANDIAN MEMBER(ADMINISTRATIVE) 

K.C. Achuthan 5/0 K.?.A. Menon 
Transmission Assistant (M.G.) 
Telephone Exchange, Ponflani 	 4pplicant j - 

O.A. 31/93 
By Advocate Mr. M.R.Rajendran Nair 

) 

vs. 

union of India represented by 
Secretary to GOvernment,MiniStry of 
Cortiunications,New Delhi 

Chief General Manager,TeleCOrfl,. 
Kerala Circle,Trivandrum 

BY Advocate M. K .Karthiiceya Panicker,C(Z C 

A. Ramachandran 5/0 K.P.Sankara poduva]. 
Repeator Station Assistant, 
Perinthalmanna 

By Advocate M. M.R.Rajeridran Nair 

vs. 

Union of India represented by 
Secretary to Government of Indje 
Ministry of Comrnunica.tions,New Delhi 

Director Gei ral, Telecom,Wew Delhi 

I 

Respondents in 
O.A. 351/93 

Applicant in 
Q.A. 398/93 

3. Chief General Manager,Kerala Circle 	Respenden in 
Trivandrum 	 -. 	 O.A. 398/93 

By Advocate Mr. K.Kartheya Panicker,ACGSC 

N. DHRMM)N 

When the cases 	- takenup for final hearing,. 

learned counsel for appicants as well as learned counsel 

for respondents submitted that these cases are covered by 

the,earlier judguerits of this Tribunal in Q.A. 126/87, 

O.A. 1456/91 etc. 

2. 	Accordingly, we follow the judgrrents and all.w 

the original applications with the declaration that the 

applicants are entitled to notional promotion as higher 

grade Technicians w.e.f. 26.3S( in O.A. 351/93) and 

10.3.75( in Q.A. 398/93). we further direct the respondents 

•. 
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to grant the applicants notional promotion W4P all 

conse.uentiai benefits incling fixation of pay and 

isbursennt .f rtearsa. 

30 	 The applications are allowed as above. 

4. 	TIE M shall be no order as to costs. 
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(S. KASIPANDIAN) 
	

(N. DHARMkDAN) 
MEMBER (AL)MIN ISTRATIVE) 

	
MEMBER (Jui.c IAL) 
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